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1625 hrs,

PLANNING AND DEVELOPMENT
THROUGH PANCHAYAT RAJ BILL

MR. DEPUTY-SPEAKER: Now we
take up the mext Bill of Shri Rana-
bahadur Singh,

Shri Ranabahadur Singh,

SHRI RANABAHADUR
(Sidhi); Sir, I move;

SINGH

“That the Bill to provide for plan-
ning and development through vari-
ous democratic and official agen-
cies nf Panchayat Raj, he taken inlo
consideration

Change is lhe fountainhead of g4li
progress—the word carries with it the
sicret ol renewal. of freshness of Liie
dself, A thing that ceuses to change
stops living.

But the word has over the ages
always drawn two separate sets of
reactions from humanity. The pros-
perous, the mighty, the priesthood
have invariably formed a formidable
phalanx against its onslaught But
Just as inexorably the iconoclast, the
artist, the thinker, the Sanyasi—I use
this word for wenit of an English one
thit vrovld carry the same meaning,
the loner, the Bohemian, the free and
the brave formed the assault group.

16.26 hrs.

[Surr NawaL Kismore Sinua in the
Chair]

From the first group the word
thange draws sheer angst for the
e-tablishment is threatened. For the
fccond group the word holds out the
Plomise of daww. Also because they
have pothing to lose but their rags
ind chains. Again, they can think
out g better pattern for the future for
they hold no vested inmterest in the
Present,

And so our civilization has evolved.
And g9 it shall go on changing.

through Panchayat Raj Bill

Qur present democratic system is
the net result of an evolutionary pro-
cess of exactly this nature. The found-
ing principles of the Greeks city state
underlie the basic framework of our
institutions just as the wheel has kept
up with the changed modes of land
transportation. But for the iconoclast,
the thinker, the sanyasi, the loner, the
free and the brave we may have been
using the same wheels to drive our
chariots instead of their taking the form
of radial tyres on sleek Lincoln Con-
tinentals or Rolls Phantoms, Simi-
larly, this class of people have :pplied
themselves through the ages to look at
the hallowed institutions of democracy.
And with the clear-eyed vision un-
dazed by the pomp and glory of power
they have often seen through the silken
screen that the mightiest of the mighty
put up to cover the failings of their
systems. And each time this happens
democracy as a concept and freedom
of humanity as living goal gets cloger
within the reach of the man on the
street. It has been happening that
way throughout the recorded history.
It happened in Greece. It happened
in Rome. It happened in London. It
has happened in Washington and sur-
prisingly it has happened in Moscow.
The two latter happenings, being more
recent ones, are more noteworthy. In
the late thirties the hallowed concept
of laissez faire, the very sou] of capita-
lism not diluled by the New Deal, a
happening which can be compared to
its revolutionary influence on demo-
cracy only by the invention of brakes
after the wheels. This happening put
social brakes on laissez faire mellowed
the inhuman aspects of capitalism made
it more modern. In fact gave it a new
lease of life. Then again in Moscow
another happening that of Prof. Lie-
bermans conception of providing in-
centive to the soclalistic workers could
be compared again to the advent of
the internal combustion engine in the

fleld of wheel transport. The possti-
bility it opens up is immense to say the
least not to say that the leviation of
socialistic sconomy is now able to look
forward to a more rosy future then
the one that had befallen a similar
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sized creature biologically the dimo-
saur.

1t may Le added here that though on
the tace of it both these recent hap-
permings have taken place on the econo-
mic plane their repercussion has been
directly felt in the institution frame
work on ibe political level. It is also
mnteresting to note that the seemuungly
parallel lines of capitalism and com-
munism have tended to bend towards
each other under the influence of these
hanpemngs.

When we look at our own state of
aftairs in the line of thinking we are
1aced by the sight of an arrangement
which shows signs of stress at every
joint. A situation which on the face of
it (lemand a change for its better func-
tioning. Buf as soon as the word
change is conjured up before us the age
old reactions to it occur with a rush,
And the battle is joined. It 15 to my
mind our good fortune that the climate
of freedom has nurtured both sildes
of the army. Historically such sides
have never been equal.

Historically again such friction has
alwavs produced energy that has
powered change. This hill before you
seeks to debate one possibility of such
a change. Hopetully it envisions that
point of the future where capitalism
and communism can fuse together to
produce a better world order. May be
that point of tusion can be made more
quickly and easily attainable by try-
ing to broaden the pure functionalism
of capitalism and communism by the
enlavening influence of pure vedant.
This exercise has extremely exciting
possibilities. The centurles old con-
cept of the greatest good of the grea-
test number has lost all relevance in
rontext of modern soclety. The only
concept that can be memningtul in the
post stomic werld I the greatest good
of all. Nothing less holds out any
hape.
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The politics of the art of the possible
has too many skeletons in the cup-
board to retain credibility, The o~
herent and inviolable worth of each
individual the core of vedantic belief
is the only one generous enough to
accommodate the aspirations of .nod-
ern man.

The world have moved from the
feudal society where one man's good
was all that mattered. We are also
now far ahead of the concept that the
good ot the majority electoral or func-
tional hars an overbearing sanctily over
the minority. This concept is as out-
moded as the feudal one. And nur
democratic institutions have natural-
Iv not kent pace. This bill is to in-
vite the collective wisdom of this
House and through the ITouse the
country as a whole to examine how our
democratic processes could Le hrought
up-to-date.

The imperatives of change no-
where in the word have such a pres-
sing immediacy as in our country, It
can be put off only at our national
peril.

The freedom that was wrested from
Whitehal] at such great cost seems to
have got lost im the corridors of

Sachivalayas and the country has re- '

mained gleeping in our villages. The
democracy that we cherish in our
country it appeared has taken a res-
tricted form. Our total political ener-
g¥ has so far been taken up solely in
fighting to retain power. No effort, no
time, no energy is left for tackling the
basic problems that face the country.
This bill seeks to remedy this lacuna,
by providing mesninglul power 0
the panchayatj raj institutions on the
basie of consengus, this problam can
be tackled. By providing real power
to the grass root institutions the mid-
diemen and brokers of power that
have grown up like weeds in this
country shall have been sbolished as
effectively ms the MISA iz doing to the
economic middiemen and smugglers.
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No doubt theése middlemen and smug-
glers of power who have developed a
vested interest in retaining it shall
reath sharply te such decentralisation.
They shall undoubtedly draw inspira-
tion {from another celebrated status
quoist Winston Churchill and say like
him that they have not heen put at
the helm of affairs of the country to
preside over the liquidation of the sys-
tem as Churchill feared for the British
Emgpire. But historical processes are
inexorable. This new concept ol
greatest good of all thravgh sovereign
exsercise of power by panchayati-ra;
institutions is the coming thing no
rear guard action can stop.

The vested interest that ca!l this an
imipossimlity would do well to recollect
that 1n 1880s it was u generally uac-
cepted notion that any person travel
ling uver @ speed of 20 m, p. h. of a
running horse would not be able lo
live.

I therefore invite hon Members of
this House and through them my
countrymen to give this proposal the
benefit of their cunsidered judgment
As far as [ am concerned, I sincerely
teel thalt just as 11 was given to us
ag a country through the Grace of
(:od tu enunciate the pelicy of Panch
Sheel or to carry out a peaceful nuclear
explosion we can very well evolve a
<ystem where the worn out concept of
the greatest good of the greatest
number 1s replaced by that of Greatest
Good of AR,

MR. CHALRMAN: Motion moved:

“That the Bill {o provide for plan-
ning snd development through
various democratic and official
agencieg of Panchayat Raj, be
taken into consideration",

SHRI CHINTAMANI PANIGRAHI
(Btrubaneswar): Sir. the purpose of
the BHI, as it tms been brought for-
ward by the hon, Member is this. 1
really appreciate this Bill because this
was the basis on which Gandhiji laft
his foundation and laid stvess on that.
Perhaps many people who have mot
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seen Gandhiji or who have not reaa
about him may now know what he
was thinking of.

I appreciate the substance of this
Bill. But, I find that the drafting of
this Bili requires much improvement.

In 1942 1if I just quote what Ghan-
dhiyi was speaking about the Pancha-
yvati Raj Adminigtration beldre Iaun-
ching the Quit India Movemenf wa-
this. I quote.

“Gandhijl had expounded the doc-
trine that ‘power resides in
the people’, and that power
when 1l comes will belong to
the people of India and it will
he for them to decide to whom
1t should be entrusted.”

He had also saicdd that “the centre of
power now 1s in New Delh: or in Cal-
cutta and Bombay, in the big cities
I would have it distributed among
seven lakh villages of India™.

Again, i 1944, he further went on
to say —

“Capitalists’ money cannot serve™
the hungry milhions at pre-
sent People must have real
power.”

Gandhiji had, therefore, given suffi-
cient thought and. after 1942, perhaps,
he had the greatest of foresight and
he could see that freedom was coming.

Therefare, from 1942 onwards till the
last day of his death, tha: is, January
30, 1848. he devoted all his time as
how to build a strong base of demo-
cracy and the people's power and
sovereignty in the seven lakhs of vil-
lages in India. What was his concep-
tion of Panchayat Raj, the people askeg
I am again quoting 'him. This was
what he said'—

“Democracy required that every-
one, man or woman, should realise
‘his or her own’ responsibility. This
was what was mesnt by panchayat
ra). When panchivat raj is estsbli-
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shed public ppimon will do what
violence can never do. The present
power of the zamindars, capitalists
and the Rajas can hold svay only
so long as the common people do not
realise their own strength. If the
people noncooperate with the evil of
zamindar or capitalism, it must die
of inanition, In the Panchayai Ra)
only the Panchayat will be obeyed
ang the Panchayats can only work
through the law of their own mak-
ng”.

Gandhiji then intendeq the Panchavats
to have law-making powers as instru-
ments of social and ¢conomic transfor-
mation Therefore, Gondhih laid the
greatest stress in his political and
social philosophy on the sound, solit
foundation of panchayats. It is un-
fortunate that people whom Gandhin
made men forget all this. Perhap-
many people today dn nt 1ead what
Gandhiji had written about it Today
many economists who advocate plann-
ing for India, many intellectuals who
have heen trying 1o usher in socislism
n this country.. .

MR CHAIRMAN: Both Indian ana
foreign

SHRI CHINTAMANI PANIGRAHI:
I am happy you added that.

I am grateful to thern that un many
occasions today they take the name of
Gandhiji, They swear by his name
Therefore, it is only because we have
forgotien Gandhiji that the country
finds itself suffering from its present
economic ills,

Therefore, it is important and timely
that this Bill has trieqd to lay some em-
phasis on the ideals of parchayat raj-
and panchayat raj to be made the
instrument of socialist planning and
development, You, Sir, were the
Chairman of the Backward Areas Dev-
elopment Committee. You were there.
We thought that planning to be effec-
tive in this country should be self-re-
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lLiant. We thought it must be in terms

of district development plunning

boards. This Bill says that there

should bhe district development coun-

cils.

We shall have to think over it; Gov-
ernment should give serious thought to
it, I am quite sure that the Govern-
ment of India also are thinking of dis-
trict planning bodies so that they can
formulate planning from the panchayat,
block and district level. [ find that
thig is also the thinking in some ot
the documents discussed with the
Ministers and others. Therefore, as
regards the two bame philosophies
that Gandhiji advanced that the pan-
chayat should be an instrument of
social reform and of economic trans
tormation of the society and villages
in the country, we shall huve to thimk
more seriously about these two formu-
lations at this critica) period.

He has again smd that the pancha-
yat ghould be the soud base of people’s
democracy and sovereignty. This
needs more emphasis at this stage and
actual implementation. Some people
had asked him what should be the basls
of these panchayats so far as the vill-
age economy is concerned. He had
given thought to that also, He envis
aged that the economic basis of the
panchayat must be cooperativisation,
in agriculture, pouliry development, in
all kinds of village economic life. He
further said that after the panchayat
becomes the instrument of planning
and administration in the country, a
solid base of economic and political
democracy would have been provided.
Therefore, we find he gave full
thought to this problem,

While further elucidating the ques
tion as to what he means by this eco-
nomic base on which the panchayats
should be formed, Gandhiji said:

“firstly, it means a wholesale Swa-
deshi mentality .



most appropriate to this

determination to find all the
aries of life in India, and that
] the labour and intellect ot
lagers.

condly, that means a reversal 0i
xisting process. Instead of halt
cities of India...."”

8 here thinking of Britain——

nd Britain lives on the exploita-
1 and ruin of 700,000 villages, tne

r will be largely self-coniained
| will voluntarily serve the cities
di a and even .the outside world.”

‘he g‘gid:

adi mentality roeans decentra-
on the production and distri-
1 of the necessaries of life.

village is to produce and use
S necessaries and, in addition, to
duce certain percentage of its con-
fion tg the requirements of the
-

the very hasis of economic
‘that Gandhiji had taught us
eally been followed by us.
are trying to give to this
r a 10-point, 12-voint, 13-point
-point programme to fight the
ic ills of this country. But let
bt |1-d up self-reliant wvillage
ities along with these pro-
~ The net industrial produc-
t couniry in 1973-74 has
wn to just 0.4 per cent and 1
kisafe here and now that in
he industrial production will
o&n to 0.2 per cent. It is
e growth so far as our coun-
ncerned Juring the last 27
Therefore, if wz want to set
economic ills of this country.
by having a grandiose kind of
but only by faithfully imple-
the Gandhian ideals and ideo-
ndhiji formulated that only
s of a self-reliant economy
es that we can build up
e some goord in the seven
ges in the country. There-
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fore, the panchayat should be the basic,
economic planning unit and let them
decide what resources they have and
what resources they can mocbilise. We
are in search of resources and we are
trying to go to the USA ana the USSR
and we are going all over the world to
borrow capital, but Gandhiji had said
in his books, how many workers have
been provided with ernplocyment; in the
khadi and village indusiries, they had
provided employment to three million
people—spinners, weavers and cotton
growers. How many people huve been
praoviced empioyment elsewhere?
Therefore, today, I think the time has
come when the Goverameat should
give serious thought to the fact that
we shall have to plan our countryside,
our seven lakh villages, and make the
panchayat the instrument of planning.
We must give the panchayats eflective
power. Gandhiji haq said that the
panchayats should he formed on the
basis of being run bv an elite, &nd
that is the basic thought that he gave:
who will guide the panchayats? These
panchayats will be the battleground of
emancipation of feudalism and capita-
lism. Today, these panchayats are not
and could not be the battleground, on
thig ideological basis. Thereafore, those
people who obstructed the socialist
growth have captured today many of
our Zila Parishads and many of the
panchayats, Therefore, the real objec-
tive of Gandhiji has not been fulfilled
by the panchayats today. So, they
need a great deal of tightening. The
panchayat should from the basic uni-
for planning for emancipating the
masses from economic exploitation,

The Government may not accept
this Bill as it is. But I admire the
spirit of Shri Ranabahadur Singh. He
has quoted many things. But Gandhi-
ji has thought of it long before. He
has said that we in India should make
the panchayats a lively and fitting
institution for strengthening and
broadening the base of people’s power
and for building a strong economic
base.

Today, we feel lhe shortage of rice,
wheat. edible oil, etc. There is noth-
ing in the villages. Gandhiji had said
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that the panchayats should plan their
cropping pattern; we must know how
much of food. cereals, etc., we need;
let ug plan it. While making them-
selves self-reliant thev should produce
a surplus so that they may teed the
ciies. Therefore, he has mven much
thought to economic planning, making
Panchayat the basis. I am happy after
50 many yearg we are thinking of an
effective instrument for planned dev

elopment at the grass root level. This
Bill may not be mccepted as it is, bus
1 know the Governmeni must give seri-
ous thought {o this Bill because the
present day economic (ifficulties cannot
be solveq by capitalist planning alone,
Gandhin had given an answer to the
economic 1ills of the country There
ivre the Government thould fuke In-
to serious consideration this Bill and 1t
possible reeast it according 1o the ideals
which Gandhiyi propounded and then
place it before the House. In thati case
I hope the hon, Membor will not ob-
Ject to it. We can re-start the Pancha-
yats in a new way <o that they will
fulfll the ideals and objectives of
G andhiji.

*SHRI M. KATHAMUTHU (Nzga-
pettinam): Mr. Chairman, Sir, I am
#rateful to you for givinz me an op-
pertunily to participnte in the discus-
s'on on the Planning and Development
through Panchayat Raj Bill, which has
been introduced by my hon, friend
Ehri Rana Bahadur Singh

Sir, we are talking day in #nd day
out that, after indecendence, democra-
tic institutions like Panchayats and
Panchayat Unions have taken deep
roots in our rountrv. We also hear
fhe Government at the Centre and in
the States making frequent statements
that planning ang development in our
country have come to a critical stage,
and the hon. Member who preceded me
also referred o the need for trangfor-
ming the economic thought content of
our present day planning efforts, We
fmq also that democratic institutions
like the Panchayats and Panchayat

through Panchayat
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Unions have not played their legitimate
role in the formulation and execution
of the national plan. Even the District
Development Council s no exception
to this.

I will give you one or two concrete
examples {0 prove my contention.
Though all inveastment of Ras, 4,700
crores has been made so for in power
development projects, ovt of 5 lakhs
of villages 1n our vountry only 1.22
lakh villages have got electricity.
Though a sum of Rs. 2,770 crores ot
rupees hay been invested in major and
medium irrigation projccts, only 13
per cent of the farmerg in our country
have reaped the  maximum benefits
trom them. This clearly shows that
the planneq developmoent in our coun-
trv has not been on an even keel
There has been wide gap hetween the
planned ellorts and the actual require-
ments of the people of our country
The economic situation that obtains
now 1n our country alsu shows that all
the plunming is done at the apex of
sdministration. which has not grasped
the actual needs of the people at the
lowest level. There ha: also been no
elfective co-ordination ,between vari-
ous democratic inslitutiong like the
Panchayats, the Panchayat Unions and
the District Developmeunt Council.

Sir, it 1s highly 1egretiable that the
laws governing the day-te-day funetion-
ing of these democratic institutions
vary from Stale to Sta'e and in ¢on-
sequence the democratic institution at
the top cannot naturally comprehen-
sively  appreciate the needs of the
people at the village level. [n the
State of Maharashtra, there was elec-
tion to the civic bodies in the urban
centres, In Tamil Nadu the Chajrman
of the Panchayat Unin is elected by
the people. Though the elccted Chalr-
man of the Panchayat Tnion can be a
member of the District Development
Council, yet the Collactor of the Dis-
trict alone can be he Chairman of the
District Development Council. I refer
to this sordid fact cause of my eager-
ness to inform the House {hat otly the

*The Original speech was deliver ed in Tamil
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bureaucrats in our country are getling
more and more entrenched and that
the democratic institutions have no
powers whatsoever for the purpose of
translating the aspirations of the ped-
ple into concrete proposals. The hands
of bureaucrats have become ubiquit-
ous. Sir, the time has now come for
modifying the laws, rules and regula-
tions that hinder the progress of demo-
cratic decentralisation in our country;
in other words, the laws of the country
should he go modifieg as to give more
powers to democratic institutions like
the Panchayats, the Panchayt Unions,
the District Development Councils ete.
For example, the District Development
Council should naturally be headed by
an elected representative of the people
and not by a bureaucrat. This Bill
under discussion should be the pointer
in this direction for the Government.

We have in our country the S5-tier
democratic jnstitutional set-up—Pan-
chayats, Panchayat Unions, District
Development Council, the State Legi-
slature and the Lok Sabha. It is aa
obvisus fact that there 15 no cy-ordina-
lion between these democralic institu-
tions in our country. In theory there
is the p-ovision that the State Legisla-
ture can enquire as ‘o how far the Re-
solutiony passed 1 tue District Deve-
lopment Council are heing implement-
ced, But, in actual oractiee, nothing of
this sort ig being aitempled. Even a
petty requirement nf a Panchayal con-
not be realised without the express
approval of the officials. 1 have no
objection that the techuica] advice of
an official is necessarily tu be sought.
3ut I cannot understand why it should
be implemented only alter he approves
of i1, especially when there is an elect-
ed, democratic institution there. This
15 what I call ag the bureaucratisa-
tion of our democratic institutiona.

Here. 1 would refer {o the Five Year
Plans that are being implemented. No
doubt, there is widesoread discussion
about the aims and objectives of the
Five Year Plan and als, whether they
reflact the aspirations and the needs of
the people. But it has to be admitted
that there is mo people's participation

chayat Raj Bill

in the implementation of this Five
Year Plan, The people of the country
nave also no say in indicaling which
schemes are to be implemented to ful-
fil their immediate needs on a priority
basis. This only proves my contention
that there is no co-ordination between
various democratic institutions so far
as the fulfilment of the aspirations of
the people are concerned.

In conclusion, 1 would emphasise the
need for clothing these dcmocratic
institutiuns with all the necessary legi-
slative and executive powers; all the
laws that hinder this process must be
amended immediately. Only after this
15 done, the economic transfyrmation
ancl social transformation will become
feasible propositions in our country.
As this Bill can be a1 definite medium
for this purpose, I extend my support
to this legislation.

17.00 hrs.

MR. CHAIRMAN: Shri Mavalankar,
He wanted to go. So, I have called
him.

SHRI P, G. MAVALANKAR (Ahme-
dabad): Mr. Chairman, Sir. I am In-
deed grateful to yvou anl the House
for the courtesy and consideration
shown to me.

1 warmly congratuiate my good
triend, Shr1 Rana Bahadur Singh for
piloting this very interesting anrd good
measure. the Planaing and Develop-
ment through Panchayat Raj Bill. The
fact of the matter is ihat this particu
lar measure, coming as it does in the
midst of Private Members' Business. Is
being discussed in the House with a
thin attendance but it should not make
us feel disappointed about either the
subject-matter of the Bill or the gene-
ral popular response to this kind of
measure, In a way, of course, it is
sad that popular interest and even
popular representative interested in
some of the basic issues concerning
difficulties is not so doop and as funda-
mental on certain basic issues as it 1s
on many of the frivilous issues that
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need not really bother us as regards
the development of our democracy
Anyway, 1 am very glad that Shn
Rana Bahadur Singh has come out
with this Bili,

Sir, I do not wish to take much time
in talking about the celails of the Bill.
We can certainly make a point here or
a point there and say tnat this part-
cular provision could have been n
-this form or this provision should
have been in that form. But I do not
think we afe really iuterested in dis-
cussing the details of the Bill, 1
thunk, what Shri Rana Bahadur Singh
wants is to focus the altention of the
entire nation through this honourable
House to the great need ot reversing
the whole process. What 15 really 1m-
portant is that not only (ur car 15
going in the wrong «lirection but in the
wrong direction with « terrible gpeed.
Therefore, we would Lke to congratu-
late Bhri Rana Bahadur Singh for at
least teling wus, “You may go with
speed but you should go in the rght
direction.” We ought to go with speed
if we are to catch up with the develop-
ing countries of the world. There is
a tremendous race between time on th
one hand and developing countries of
the world on the other hand. We also
want to go ahead. But let us see
whether we are going in the right
direction. Therefore. I am very happy
that he has given us a chance to volce
some of the thoughts we have on the
fundamental issues :nvolved.

First of all, 1 wish to say that the
whole idea of Panchayat Ra) 15 really
an ingtitution which emphasises the
great need of grassroot level demo-
cracy. Unless you start democratic
involvement of the pecple from the
very foundation, you cannot really
build up a good, strong and solid
democratic polity, The whole difficul-
ty is that we have been following in
many cases the Western model. 1 am
not saying that the Western model is
necessarily a wrong mode] or a had
model. But the whole difficulty is that,
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because of our anxiety and enthusiosm
1o follow the Western model, we think
that, by copying, we are doing some-
thing good, But, more often than not,
it is not copying, but ag my friend,
Mr. Sequeira, says, it is aping. One ot
the great Gandhmns whp is still alive
—he will be 80 years vld on Decem-
ber, Achary Kaka Saheb Kalelkar, in
one of his Gujarati articles—he was
originally a Maharashtrian but domi-
ciled in Gujarat for 59 or 80 years; he
is a very good writer in Gujarati—has
said that we in India are trying to
copy the West in such a way that the
more faithfully we iry to copy the
West, the more perverted is the punt.
And he gives the simile of blelting
paper. The blotting paper gets
the print, but it 15 cxactly the
reverse of what it ought to be.

Panchayati Raj and all that it
stands for, all the ideals and ideas ot
Mahatma Gandhi and many other
associates of Mahatma Gandhi, were
thought of oven before Mahatma
Gandh: by the people of this country,
The whole 1dea of Panchayati Raj—
Panch Mukh Parmeswar as we say
in Gujarati—is this. If the wise
people of a particular wvillage -ay
something about the village, that 1s
bound to be good They are the penple
at the grassroot *level, they know
what is happening around themn in
the immediate neighbourhood, they
know the conditions there. 1If you
neglect these people, if you neglect
the aspirations of these people, if you
neglect the dreams and demands of
all these people, then you are really
neglecting all the localities, all the
local units, in the country, in fact,
you are neglecting the whole base,
Can you ever think of an cdifice of
democracy without the proper base?

This bill really touches the funda-
mentals, It says that we must deal
with the fundamentals, the base of
democracy. We are in the midst of
planning for a Welfare State as in-
deed many other countries in the
world are doing. These ‘"Welfars
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States have a large number of prog-
rammes and policies and even ideo-
logies about how to achieve welfare,
All these countries, call them socialist
or communist, or even these coun-
4ries which have any concern for
social justice, which have any con-
cern for creating an egalitarian
society in their respective national
community, are naturally thinking in
terms of certain planning processes.
After all, what does planning mean?
Planning means that certain things
must come first and certain other
things can wait. We can afford to
wait for cetain luxuries, but we can-
not afford to wait for certain essen-
tial conditions of life. Five-Star hotels
may come after some years, but
proper housing conditions for the
poor people must come right now,
today, not even tomorrow, These
are the priorities Therefore, plann-
ing is absolutely essential for a
developing country, for a country
which has a lot of poverty. The
whole difficulty is that, because We
accept planning, the philosophy that
je immediately assumed is that Wwe
must also accept centralisation which
planning involves. I think, we have
to change this assumption, Because
we need planning, we cannot say
that we also need centralism or cen-
tralisation or the control mechanism
that plenning involves. Shri Rana
Bahadur Singh very rightly and cor-
rectly says that planning is important,
but ecentralism is avoidable. Indeed,
he says that planning is necessary
and. therefore. decentralisation 18
also equally necessary. Even the
term ‘decentralisation’ is wrong be-
cause it assumes that there is a Cen-
tre and then you want to have deceén-
tralisation. Genuine planning will
mean that you start with the Jocal
units, with the foundation. at the
grassroot level and go upward in
such a way that the whole process is
organie, genuine and very healthy.
Therefore, I feel that, if you want
planning and welfare, it must not be
through centralisation -which has
been unfortunstely the danger not
only in many socialist and communist
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couniries but even in our own coun-
try. We find that everything is to
be decided in Delhi, Our country is
very vast and if you allow everything
to be decided in Delhi, then it will
just not work, I am reminded here
of a very interesting anecdote that
I read in one of the books of a
British political scientist, Ivor Jen-
nings. Ivor Jennings had this ance-
dote to give, He was talking about
the conditions in Britain. “Suppose
people in a village want a particular
well to be dug or a particular tube
well to be constructed in u particular
locality or a small village. Then
what do you do? Do you go to Lon-
don for permission? Do you go to
London for all the plang to bc sub-
mitted and passed”? Then Ivor
Jennings says: “If that process is
allowed, you will soon find that there
will be more paper than water and
more bureaucrats than consumers.
You will not care for the Consumers
wanting to have water in that village;
you will get bogged down with more
papers and files, more bureaucracy in
the White Hall of Londan, namely,
the civil services.”

Therefore, this is the difficulty. If
you want planning to be meaningiul
and to be effective, then you must
start from the decentralisedq level
from the smallest unit and I willl sav.
from the grassroot level,

Another aspect is that if you start
planning from the basic level, from
the grassroot level, the advantage is
that a large number of people—] will
not say all the people because that
would be too much—but at Jeast ®
very large number of people of
various localities will have the chance
of participating in the whole process.
After all, democracy is participation.
JP always said that the present par-
liamentary democracy should be re-
placed by a participating democracy
so that more people may be involved
and participate, If you wuant parti-
cipation of the people in democracy.
1 think then this planning from the
grassroot level, through the pancha-
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yatghars and through the kind of
processes which my friend, Shn
Rana Bahadur Singh suggested, will
be meaningful and you will be able
to get the initiative and involvement
of a lurge number of people of this
great and ancient land,

I will onlv end with two small
points before I sit down. My friend,
Shri Panigrahi has very rightly dealt
in detail with Mahatma Gandhi and
what he preached, he practised, 1
wonder—] am not that youn® to say
that I never saw Mahatmaji, I never
met or I never had any chance to hear
him. It was my good fortune to mect
him and hear him many times
While all these 27 years' of indepen-
dence, many younger people might
say, ‘We have not seen or heard
Mahatma Gandhi’, I em one of that
fortunate few young people who have
been able to have the privilege of
watching Mahatmaji from the close
quarters. ...

MR. CHAIRMAN: Do the youn-
ger people of the present days accept
vour claim of being very young?

SHRI P. G. MAVALANEKAR: For-
tunately my two young children above
the nge of 21 accept me as a young
man end I have a lot of dialogue
with my young children and that is
the evidence thmt I am claiming to
be a youngman.

What 1 was saylng ig that young
people of this country to-day have not
seen Mahatmaji, especially those who
were born after the 30th Januery,
1948. But they may not see the
body of Mahatmaji but they can see
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to get out of the many tragedies is
to accept the Gandhi spivit and the
Gundhi path. He elaborates it in
very great detail and oneg of those
detailg is the question of decentraliga-
tion and smal] units and I feel
that when I say, ‘Go back to
Gandhi’, that means go back to Gan-
dlu so that we can go forward to a
kind of India and the world that we
want to live in.

Therefore, I feel if you want to go
back to the village, that is going back
to Gandhi. If you want decentralisa-
tion. that means going back to Gandhi,
If you want to go back to the grass-
root level, that is going back to
Gandhi. not only Gandhi, going back
to Socrates, going back to the Vedas
ang the Upanishads where the people
in small localities had a meaningful
participation 1n the affairs of the
community.

Therefore, my appeal {s that we are
at the turm of the 20th century. The
19th century was supposed to be the
century of nationalism. Our 20th
century may be calleg the century of
internationalism, 1 dare say that the
21st century may prove to be the
century of localism. A century of
localism may be aimed at in which
there 15 participation by an individual.
The whole difficulty to-day is indivi-
dual feels lost. He is almost reduced to-
a small corpse in a colossal wheel—
wheel of the cstablishment, of the
State, of the gaint machinery, What-
ever it is, the indlvidual feels Jost
If he feels lost, how they wili form
meaningful community which we can
call co-operative. It we have to make
a furn from 20th century to 2lst cen-
tury,t‘henwarrmltmthumm
highly centralised, highly concentral-
ed. highly arbitrary power mecha-
nism in establishment to highly de-
centrufised, lem:d. wm

but not for personal ego
- involvement, through which
genuine demoCracy can Dde established
in our country. It iy from this lasger
angle also thet T warmly mu:g_
good friend’s Bill and I bope it
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receive the attention and care that
it rightly deserves,
oft Fw wT wvar (sTY) 1049
7 AT A T TEQE AW
VT AT AT oy arfe fgrgrara
&1 ¥AH 7 AYarg e zA Y
g wfew 56 TS AW Y qra grar
Y7 o AN AT SHAT T AT o wEAn
& fggeara &1 71 2.7 A7 5
v wfa®rT & ) ¥wa g s v
6 AT FY 3T R o) o g
e ot 3 #” A=A & VF Ty 0%
fzn€ & 1 Afga 391 73 5 ¥ q=mmAn
F qATH FY ART A 2 1 HIT FiAy N
fraid ®128@ 1 f1aeam ¥ AT R WA
B AT AT AMTATE TG0, T 1 1965
Faga¥in g frarm w@ WY
1966 7 ART 30 7 | FTA W 1963 &
Agran E 1 A8TA R 1968 ¥ IR0
& 1 8WA AT T@1 ¥ fa madTe faaan
Fai & ammAr & afv ) #REw §
1968 ¥ &Y g7 § 1 TW 7R A7 qag
™ 7% am 1 ngalf = afms 6
R wfefral & svg &t &
w7 1 fageara F arw Q=rgAr &1
REqT 2 ATA 22 X1V 54 B | IE
4 gatr 95 & 1 fuar gt &%
2321 fraewrgmd * (o= ag
gwt & fe ndm yaver nuw Y wEr £
QYT wAlT YareT gHY7, WEETT wTET
HToErT 1 A} qXET W AEAT T AT
97 fe QYorat w7 gTAN WYX ATey T
v, eifad afer 3 aY =fer g =g
EYM, AR 4 GHTS K1 GUT-A AT AMNA
grr WY gren oy avan 1 e qw w6
gt 1wt AXTTNT 5T wANT Y A
grdY 8 wo, § W7 av AY w3 qAwy g @
A wd Aewrg § 1 @ w1 owfay
qredy Ay W WY Ty B k" AW
Fam qwtasi &), 1 waifar gwmai
AY wary w7 T wtyy, Fyar ol
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A ga1qa sfafaai sresr€ %1 qraq
TATAT | TIAAY O ¥ EYRITHY &1 g7
auaaT wifgd fw ¥ Wt adt glawre d
ArgEET G g, @ RSz WL
qIgT RIT ATRL  F AAAT FT 3T WA
&1 A7 F§ ALY a7 <T4T 67 [ WA
q51 &1 S99%d § 4 JART oA AE
aY a1 |g€ nF AWM 4 HAr #7339
fegt v q9mgAT F1 SRET waE AWTET
ATSAT FIT TAAY 7 VIHATRFATIAAN 2
Q7 § AT ¢ AV9 ¥ AT AT Haw
7 AFT aRAY 7 1 a7 fgiem a.3i003
99Tgal A7 =7 vfmzr 7 3337 ar
TA FY AFAAT FY FEATIAT AfUF 2137 )
HTw QIFAT & CIF F9T wER ¢ yTH
Wl WA F GZAT AT FAT eTIge v
gfes & s (S8 57 qutgs @
anw 71 715 fqaan @ 2 ) w7
QR THT AGHINRIT & TR 14T &
At &1 feamar agifrar st 2
% wTEAT g fa 9sga sfemst a
a7 3 AY wieroaY 21 Awdy & w7
f® #Amd A7 awEl 7 U E1
XX ARG FAW A 19 AR @Y QWA |
AW ATAE | X M TN F 7

TR Tamaz g ammr T
mArz g AT AT Y .

1. The people have not been
drawn sufficiently into the
mainstream of national end-
eavour and, therefore, rura!
plans lack community drve

2 Planming 1s still  centralised
and  administrative proce-
dures and decision-making
are not with the local peoples
institutions.

3. The drift 1s chiefly due to the
meptitude of those who have
been directly or indirectly res-
ponsible for the running of
the administrative machinery
at various levels.
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4. Self-help 18 one of the baslc
pre-requisiteg ot sound
strategy of development; but
unfortunately its relevance
has remadined obscure ang in
this wvital aspect, the planners,
the pgovernmenis and the
political parties have failed to
siress 1ts 'mportance suffici-
ently "

qgF ®gr AT a1 R quwEr w
o § A & mraw e famre
S W AT AT &4 7 . s ifAd)
TYTIHZ ST ¥ ST fAS ST )
TH AATHY J +f WETAN &7 AG gAT
w1 g 3% f qamEr 7 @t few
e T 2 t 27 w9 Tt wavra afafa
¥ wngs fafar % @ g @
% fy agerdr aafagy #1 7saw £
srr A g S o e e Al 8
AT w7 G =g TlRT T@
w7 &2 vEA # | waTT A o o Wo
7 wrer FAT A0

A oy agg7 Mg & sar g e woe
umy fam Frat & A 6 U AR
Mg & A TEAT 1 gt mfuwrr
iy m AT A g 5
T4 Wt a7 O S w7 wrEE
FARETY g ErT & ) AvT Y §E 9
ds1 gur TaAfaw safer awwT g fE
fae afy AwwETT 2

swafr sfizn & R oA
THH 97T § | 919 A T & gnfers
37 7 fw § T wrEw 3 A W 0w
ey up g af ¥ 1 grH 0F T I
ufar wfasc 3 & amwmw 2
7 S arr o Am dw ks d 7
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¥ W® W gt s e
agar A $g7 a1 fF g w1 FOETON
snfy $Armardy st Fay & W 97
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F M qATE-oelt §, 39 ¥ dawr wfy
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1 79 3-11 §59 &7 BrRET AT &€ |
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e 7 wwE $ 9 e L T e
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aq aF WH & A gy 7 auwT e
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qTH 55 FOY WIEFHGY ¥ GAATES-
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wxr war §, S deRe s
) wuTS & EW qu T % gAareae dar
¢ ¥ QO Froey ST a9ar IvAT WKy
waiifiewnd, ov ferra g
qamaw dar fear
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& o frame % & o wiv aEwT AT
g E .

“The independence gave it an
impetus and acted as a catalyser As
a result, and as observed by Kipl-
ing, “All India was at work in the
flelds, to the creaking of well
wheels, the souting of ploughmen
behind their cattle and clamour of
crows’ But the change was not
adequate in the political, social and
economic fields The country had
not shakenoff its stupor’ ‘The land
of dreams and romance', as okserv-
eq hv Mark Twam, remained ‘a
wonderland of fabulous wealth, and
fabulous poverty, of splendour and
rags' "

7w & oz 7= Aran fr argetfes faaw
TIFAT ¥ AFT TATH F {70 w7 qImA
& i af #wfa A & fo g aAre
suvar wier ¥ arfen greeT A
it afgn Wy 3w % fenfafr w
ag w1 e @ wlEm g @
FATH ATy a1 & = A fen it 3%
#1 TEAHT AR AA T q A
wfegr | afer mxfeafrag 2 d
1 oAy AT AR § WiT A FrIW A
TEAHEVEA A ITETEG Y

wNT HTT q=UI4 &fafw § w49y
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HTS AT BT FEECOTE BT B
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&% g9 wfafaar it fesm ofres
1 ¥ srfurgre 78 2% & | Faer qloret
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27 oF mgra T ifom fed) oa
¥ W7 A IRIRIT WY w7 ¥ we9w
e a7 owm i3 rd fmm, W
Tt fin ady ?%ﬂfﬂ'wvaﬁ%,q'g
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FE T T F7 wiuwrT 38 o
N HAgfr For A gA ¢ g A
AT STEAT £ AAAT0 F) a4( 4T a8
T a7 #FY, W B wmw W feo
w7 §, @ fFu o AF | BR 8R
&Y TAC AT G AFT qAT AT AF |
T a¥ T9 77 AfET I9 F g @
9T {647 /AT 7 IF 7¥ T
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BIE F7A A1 39 H1 TIENT T8 FIVIHI
w7 | gAfwd & wrgen g f g7 qwmEE
#t wyrer wfgwe frg o oiv @
1 FART ITENT EHTET AT |

o ferrer arfirrsy #t wifeer w1 sppraray
%, @ w7 aed g faew
wfaeT wot wTw W e & g SHRI ERASMO DE SEQUEIRA
TRFWIET FTRAT & | TH ATE AT W (Marmagoal Mr Chairman, Sir. as
sfafafira <& arer wrafia w1 a0 91X our hon. fnenq was saying a litle

bit carler, i1t 18 a question, in which
direcion the car is travelling and mn
what gear. If I may say so, 1t appears
that our national car 1s going in the
wrong direction, at the wrong speed
The national feet have left the

Taf #% ooy 7 WwTE YawAT O
BT saferal %y, A FAATH §7 HH F
TR Y, g AL PR, A« A6 AW AT
WagEew g
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ground, and lately we seem to have
lost the steering wheel. That is why
I think the Bil] that our good friend,
Shri Ranabahadur Singh, has brought
forward is a very relevant Bill and
a very well timed Bill, because it
brings into focus our primary institu-
tion at popular level, in this country,
and it also brings forward the need
for one of the basic changes in
approach that will have to be made 1n
India, for progress to be meaningful
to the millions of our fcllow citizens.

In our Constitution, among the
Durective Principles of State Policy,
article 40 says:

“The State shall take steps to
orgamage village panchayats and
endow them with such powers and
authority as may be mnecessary to
enable them to function ag units of
self-government.”

I think it is one of the greatest fa.l-
ures of this Government that in 27

years 1t has failed completely and
latally to do so. This 1s why my
says

party, the Bharatiya Lok Dal,
that the self-government institutions
at the basic level, like the panchayats
and the mumcipalities, must find
a place, a recognition, in the Cons-
titution itself, and not be left to the
whimg and fancies of the State legis-
latures and bureaucrats,

It is time that we realised thatl
revenue must go dwectly where it is
needed, and not accrue mainly to the
Centre. It is time we realised that
planning cannot be done totally from
the top from the ivory tower and the
computor, and that it must be done
from the boitom of the rung.

I reallse thet the Indian buresucra-

sccount for the faet that
is stiBE run Dby the
and not by the elected
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representatives of the people, and the
main functions of the Collectors are
still the same as the British handed
over? And “he British as you know,
were interested in ruling this coun-
try and not in governing it. What 1s
your explanation?

We must realise one thing: that
power inust reside with the people,
This 18 an expression that the Father
of the Nation gave i{o us, and it 1s an
expression that we repeat ad nauseam
but never follow, because at this point
of time the power of the people has
been abrogated almost entirely to the
corridors of South Block m this
city. Strangely enough, 1t has been
abrogated in the name of Ganbt
Hatao.

v 330

Unless this power returns to where
1t should belong in a democracy, un-
less there 15 a4 wider participation of
people at the basic levels, democracy
can never be eflective. Unless there
1s decentralisation, unless people dis-
pressed throughout this country, and
elected by the population of s coun-
try. have the right to take decisiuns
have the responsibilily of making them,
and hav= the means {u carry them out,
then progress in this eountry can nevel
be a reality

In this respect I want to recall wne
institution that exists :n  Goa fium
where I come, which is very relevent
to-day, and that is the village c¢-m-
munity. 1 exisled for thuvusands of
Yyears where land was owned cullet-
tively by the village, and it was framed
collectively by the village. The willage
community made provision for pecyle
who otherwise would not come to the
village such as Doctors, cobblers ete.
Over the years it became what it was
not supposed to be originally. Instead
of revitalising the instdution, v
State Government of Goa, \‘ery
strangely, has also destroyed it, This
is something which fhis QGovernment
must look into as Goa is still a Uniow
Territory, though I do nut like it. that
way, and therefore it is the responsi-
bility of this Government.

Until, the day when the Panchaysts
have a place 1n our Constitution, ¢nd

i
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have their functions stated in the
Constitution, until they are recognised,
until the day when revenues accrue
directly to the primary institutions,
until the day when electied Members of
the institutions have the constitutional
power and responsibility of taking
decisions on basic matters at the pri-
mary unit level, You can talk about
progress until you are blue in the face,
but all that it will rmean, is that Delhi
has got beautiful fountains but in the
villages of India pewple starve.

SHRI D. BASUMATARI (XKok-
rajhar): This Bill is important in my
opinion but I do not know whether 1
should support it or not in the form in
which it has been brought by the
Member from the opposition. I was
connected with Panchayats for more
than 10 years. I know very well
Mahatma Gandhiji views about Pan-
chayats. When the Panchavats were
started they were started in that gpirit
but with the passage of time that
spirit diminished., [ wvisited Gujarat
where Gandhiji was born and et
leaders of various Parlies. I also
visiveg the wvarious insiituticns estab-
lished in the name of Mahatma Gan-
dhi out I find them to ke gquile dife-
reny, Even the Asharam life has been
affected. Life at Sabzrmati Asharam
1s quite different. I discussed this
matter with the leaders, congressmen
and the devoted workers. They admit-
ted that the spirit of Gandhiji has
been wiped out. Gandhiji wanted
country should be deveioped through
Panchayats., ¥ When Panchayats were
established they were done with a view
to develop the countey through Com-
munity Development. At the Leginning
people were enthusiastic and partici-
pateg in the Commumty Developmer:t
works, I was fortunafe enough to be
appointed as the adviser to all the
newly constituted Panchyats in Assam
and I had the privilege of visiting all
those panchayats. I found that people
were enthusiastic and did not mind
inconvenience, involved in the cons-
truction of roads ete. But by and by
things have changed; the spirit has
changed. We wanted the Secretary or
Block Officers of the Development
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Block to be persons imbued with the
spirit of village development the men
who knew the wvillages, It happened
in such a way that persons who were
appointed as Block Development Offi-
cers were from towng and cities.

Only the sons of big oflicers and
the 1CS or IPS are appointed to such
posts. How do vwiu expect the sons
of those high officers, who have Dot
even seen a village, to know the needs
and aspirations of the village people?
So, by and large, the spirit of Mahatwna
Gandhi started diminishing and after
some time orders started coming from
the Government above, direcling the
villageg that you will do this or You
will not do that, you have to do things
according to the orders of the Govern-
ment. So, the spirit is quite different
now.

When I came to Parliament, I had
an occasion to go and attend a meet-
ing of the Planning Commission, sume
time when it was considering the pro-
blems of tribals. There I told the
members bluntly that those who sit
in ivory towers cannot understand the
spirit of the villagers, In fact, there
was some exchange of words with
some exchange of words with some
members of the Planning Commission
and the Planning Minister, Shri Dhar,
had to intervene. 1t is really wvery
infortunate that these officials claim
to know more than us about these
villages. Yet, it is these people, who
io not have any idea alout these
villages, about these {tribal reople,
who talk of the development of trikal
levelopment blocks, are guiding the
destiny of the country. When you
take people of this kind in the admi-
wistration, how is it  possible to
levelop the country con the lines
Mzhatma Gandhi wanted? Mahatma
Gandhi wanted the leadership to come
from the village people, but it is not
Heing done.

Now we have got about 504 tribal
blocks. What was the purpose of cons-
tituting these blocks? The purpose was
to develop the tribal peuple in areas
which are inaccessible. I had the pri-
*Ylege of visiting these tribal blocks in
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various States in warious capacities.
When I visited those blocks some ten
years back I found the tribals owning
land in Orissa and other States. When
I visited the very same blocks recenlily
I found that those tribals have bheen
rendered landless. This shows that
the approach towards this problem
So far has been n2gafive.

Ministers are appointed fo deal with
this problem, Ministers come and
Minister go. They hava no tims to see
what is actually hanpening in these
areas. They sit here in Parliament car
in their rooms in the Secretazriat. They
are always surrounded by bureaucrats
and they see oroblems only through
files. They have no inside knowledge
of what is really hapnening,

These words of mine are coming
from my heart. I have gone
from village to village. 1 know the

conditions in the viilages very well
and I also know the feelings of the
people there. I do not know whether
the present Minister had ever bLeen
to a tribal village and whether he
knowg their problems.

Take my own case. 1 come from
an interior village where I could go
only by an elephant and or by ten to
twelve bullock carts. Those areas have
not yet been develoved. Whe is to
blame for that? .-fler the establish-
ment of this concept of tribal develop-
ment, the people in charge of it do
not know what to do. Previously,
they used to develop the areas on the
basis of people’s participafion. Now
the orders have to come from the
Central Government, through the State
Government, asking them t; do or
not to do particular things. The result
is that the developmental works are
implemented in a way quite different
from what the people of the areas
wanted.

My hon. friend from Goa was
rightly saying that the car'is going in
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the wrong direction, not in the right
direction. We_ are going in a wrong
direction, I would request the new
Minister in the Mimstry of Agricul-
ture—he is not new Minister but he
is new to the Agriculture Ministry—
to do something in the right direction.

One of the main objectives of the
Bill is to develop agriculture through
Panchayat Raj. Agriculture can only
be developed by giving (water, irri-
gaticn facilities and evarything. You
will be surprised to know that even
the granary areas are devrived of irri-
gation; they are deprived of everything.
They have to depend on nature. I am
speaking abeut Assam. In Assam,
there is no irrigation provided by the
Government. There is no scheme about
electricity; there is no scheme about
anything. They have to entirely
depend on rains, if the rains come,
thev do agriculture and, if the rains
do not come, they connot do agricul-
ture. So, the scnemes should be such
that every area, every State, gets the
same share. If wvou see  Punjab.
Haryana, U.P. etc.—Orissa is a very
undeveloped area—as against that the
fate of the Assamese people is not at
all to get irrigation. All these pro-
jects are being undertaken blindly, in
a blind way, by the Ministers and tfe
Secretaries through the files alone. 1
would, therefore, rejuest the hon.
Minister, though he may not be an
agriculturist. ...

THE MINISTER OF STATH IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): I am very much an agricul-
turist.

SHR] D, BASUMATARI:...that he
will try to change the mode of deve-
lopment of agriculture through Pan-
chayat Raj.

I do not want fo take mnore time
because many other ~ hon. Members
want to speak on this Bill,

ol

La
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Raj Bill
SHRI P. R. SHENOY (Udipi): I
wholeheartedly = welcome the spirit
behind this Bill that has been intro-
duced by Shri Ranabahadur Singh.

For the success of any plan, in-
volvement of the people at various
levels is absolutely necessary. It is
not enough that we try to see and b g
plan the future of India from the"_"'
Yojana Bhavan. There must be p]%_ng
at the State level and also at the
district Tevel anq even at the village
level. And the plan at the centre
should be based on the plan at the
lower levels.

As Shri Mavalankar said, we should
not make the villagers to go to Delhi
from the State headguarters or even
to the district headquarters to get a
well. In this connection, I am re-
minded of a small incident. The
authoritie8 in a State wanted to dig
a well in a village. So, sitting at the
headquarterg of the State, they sum-
moned some villagers and got their
viewg regarding the location of t
well in that village. After hear{ﬁg
them, there was some discussion and
since there was a dispute regarding
the location of the well, they
decided that the well should be ex-
actly at the centre of the village. So,
they got hold of the map of the village
and found out the latitude ang the
longitude mto decide the exact point
where it should be dug... 3

MR. CHAIRMAN : Yoy may cngfihue
on the nexg day. Now we adjourn to
meet again on the 2nd December, 1974
at 11 am.

. "

8 hrs / "

1S

The Lok Sabha then adjourned |gill
Eleven of the Clock on Monday,
December 2, 1974/Agrahayana 11,
1896 (Saka).
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